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(Under RegLrlation 6 of the Insc,lvency and Bankruptcy tsoard of India (Insolvency Resoiution Frocess for
Corporate Persons) RegLrlations, 201 6)

FOR THE ATTENTION OF TIJE CREDITORS OF HANSON AGRO LIMITED

r\uLrus r) rrtrrtruy glv€ll tllal [ne l\allonal Lc,mpany Law l'nbunal has ordered the commencement of a
corporate insolvency resolution process of the Hanson Agro Lirnited on20.04.2023.

The creditors of Hanson Agro Limited. are hereby called upon to submit their ciaims with proof on or
before 04.05.2023 to the interint resolution protessional at the address mentioned against entry No. 10.

The financial creditors shall submit their clairrs with proof by electronic means only. All other creditors
may sr-rbmit the claims with proof in person, L,y post or by elecironic means.

A financial creditor belonging tr a class, as Iisted against the entry No. 12. shall indicate its choice of
authorised representative frorn anong the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class: NA in Forrn CA.

Submission of false or misleadirg proofs of,clar:n shalI attract penalties.

Mohit Chawla,
Interim Resolution professional

No: IBBIIIPA-00 1 /IP-P00524 I 2OtT -2OtB I tog4g
Date:21.A4.2A23
Place: Chandigarh

Identification No. of corD,)rate debtor
5. Address of the registerec office and principal

offlce (ifany) ofcorporate debtor
Plot No.7 Wariana Industriai Complex"
Leather Complex Jalandlrar Pb l44i)04

6. Insolvency colnmencement date in respect of
corporate debtor

20.04.2023

1 Estimated date of closure of insclvency
resolution process

17.10.2023

8. Name and registratic,ri number of- tlre
insolvency professional acting as jnterim
resolr-rtion professional

Name- Mohit Chawla
Reg No.:
I BB I/lPA-00 1 /tp-p00524 t20 1 7 -20 t 8/ 1 Ae4e

l0

9. Address and e-mail of tlre interim resr:lution
professional. as registered with the Board

Address- SCO: 2935-36. Level-I, Sector 22-C"
Chandigarh- rc0A22
Ernai I : ipservices@embeegroup. in

Address and e-rnail to be used fbi
correspondence with the interim resolution
professionai

Address- Unit No. A-204, Second plo<lr. Et.a,rte
Offices, Plot No. 178-178A. Industrial Area
Phase- I, Chandigarh -l 6002
Emai I : ip.hansonagro@gmail.com

1i. Last date for submission of claims 04.05.2023
12. Classes of creditors, if anr, ,nd.. cla,rse 1b; of

sub-section (6,4) of sectic,n 21, ascertained by
the interirn resolution prcfessional

Name the class(es): Not Applicable

13. jNames of lnsoloencyffi
I to act as Authorisecl Representati,.,e of
lcreditors rn a class (Three names for each

Not Applicable

(a) Relevant Forms and
(b) Details of authorized representatives

are available at:

a.Weblink:

: .^- l-:-- "l :-'-r ,, ,j: :.

Physical Address: Not Applicable

NoticeislrerebygiventhattheNationalC.,.puny
corporate insolvency resolution process of the Hanson Agro Lirnited on20.04.2023.

IP Registration

14.


